
IN TBF. CP.NTRA.L A.DMTl\lISTRA.TIVF. TR_TBUNA.L I JA.IPUR BF.NCB I JZ\IPUR 

CP 43/2002 (OZ\ 233/99) 
DA.TP. o~ ORnF.R : 19.12.?.002 

A.jah Singh aged ahout 63 years son of Shri "Rhure Singh, 
resident of C/o Shri Ram Kishore ~harma, Green Park, Gudha 
Katla Road, Behind Sant Ki Chak~i, Banai Kui. 

• ... A.pplicant 

1. Shri V .D. Gupta, General Manager, Western Railway, 

Churchgate, Mumhai. 

2. Shri R.K. Meena, Sr. Divisional Railway Manager, 
Western Railway, Jaipur. 

. ... Responc'!ents. 

_1'1r. Vinod Goyal, Counsel for the applicant. 
r'lr. S.S. Hassan, Counsel for the respondents. 

CORA1111 

Hon'hle 111r. H.O. Gupta, 1'1emher (Administrative) 

Hon'hle Mr. M.L. Chauhan, Member (Judicial) 

ORDER (ORAL) 

This Contempt Petition has l-:>een fileo for al legea 

wilful disohedience of the order of the Tribunal datec'l 

14.12.2nn1 in OA. No. 233/Q9. 

2. Notir.es were issued and reply has heen filed. ~rom 

the additional affadavit filed by the respondent contemners, 

it is seen that the order of the 'l'rihunal has l-:>een complied 

with. The learned counsel for the applicant, who is present 

in the court, confirmed that the order of the Trihunal has 

heen complied with. In the circumstances, this r.ontempt 
I 

Peition is dismissed. Noticees are discharged. 

(M.L.~~~; , ~-
( H. 0. GUP'l'J\) 

ME1'1B'PR ( J) 

A.HQ 


